Compensation to States for loss of CST revenue

204. SHRI BHARATSINH PRABHATSINH PARKMAR : Will the Minister of FINANCE be pleased

to refer to answer to Unstarred Question No. 1271 given in Rajya Sabha on 8th March, 2011 and state:

(a) whether the guidelines for payment of compensation to States for loss of CST revenue in

financial year 2010-11 have been finalized;

{b) whether the empowered committee of States Finance Ministers has suggested
appropriate formulation for working out payable compensation for loss of CST revenue in the year
2010-11;

(c) ifso, the details thereof; and

(d) by when compensation to the States for the loss of CST revenue for the year 2010-11 is

likely to be released ?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI 5.5. PALANIMANICKANM):
(a) No, Sir.

(b) and (c) The Empowered Gommittee of State Finance Ministers (EC) has suggested that
the formulation used for calculating compensation for loss of GST revenue for financial years 2007 -10

be followed for working out the payable compensation for the financial year 2010-11 also.

{d) Release of compensation to the States for the loss of GST revenue for the year 2010-11
has already started. An amount of Bs.2411 crore has been released to 10 States for loss of CST
revenue in financial year 2010-11. States have been asked to send claims for the full financial year
2010-11 and revenue collection figures duly certified by the Accountant General to enable settlement

of claims for the full financial year.
Difference in inflation based on wholesale and consumer prices

T205. SHRI RUDRA NARAYAM PANY :
SHRI PRABHAT JHA:
Will the Minister of FINANCE be pleased to state:

(a) whether itis a fact that there has been a huge difference in rate of inflation at wholesale

prices and the inflation rate at consumer prices from the year 2004-05 to 2009-10; and

TOriginal notice of the guestion was received in Hindi.
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